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Write Petitions pending in 
Supreme Court 

1241 . SHRI R.R. BHOL Wil l  the 
M ini ter of  LAW, JUSTICE AND 
COMPANY AFFAIRS be p leased to 
t te : 

(a)  the number  of  wri t pe t i t i on of 
the yea rs 1 970 to 1 984 pending  in the 
Supreme Court ,  ye r-wi nd bow may 
rel a te to the ye r befor 1 970; and 

(b) the number of wri t p t i t  ions filed 
n 1 970 , 1971  e tc .  to 1 984, y ar-wi e ? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFPA{RS (SHRI 
JAGAN NATH KA USHAL) : (a) and (b) 
The i o forma t i on ,  a furoi hed by the 
Regis t ry of the S�preme Court ,  i s  given in  
the- a t tached Statements I and II .  

Statement-I 

Writ Petitions Pending In Supreme Court. 

Yea rwi e p ndency of Wri t Pet i t ions 
pending i n  the Supreme Cour t  as on 
1 . 6 . 1 984 for fiaa l  heariag.  

Year  Pend ency 

1 970 I 

1 97 1  5 

1 972 63 

1 973 1 06 

1 974 28 

1 915 17 

1 976 1 1 1  

1977 140 

1978 10S 

1979 2 13  

1 980 860 

198 1  1 334 

1 982 3713 

1 983 2846 

1 984 (upto 3 1 s t M y'84) 2699 

Tota l 12841 

Notc-1 . No Wri t Pet i tion prior to 
the year 1970 is pending. 

2. In addi t ion to the above, 
1 7478 Wri t Pet i ti on were 
a lso pending i n  the Supreme 
Court on J .6 .84 for prelimi­
nary hearing. 
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Statement-II 

Institution of Writ Petitions in Supreme 
Court for preliminary hearing from 1 970 
to 1984. 

Year 

1 970 

1971 

1 972 

1 973 

1 974 

1 975 

1 976 

1 977 

1 978 

1 979 

1 980 

1 98 1  

1 982 

1 983 

Number of 
Wri t Pet i tions 

i ns t i tu ted 

6.,6 

469 

658 

2062 

604 

1 604 

358 

244-0 

4125 

1698 

6735 
• 

9527 

1 1 368 

171 67 

1 984 (upto 30 t h  June) 1 3966 
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Proposal to I ntensify Research In Oceao 
Thermal Energy onverslon and Wave 

Energy 

1 243. SHRl  DAULATSI NHJI 
JADEJA : 

SHRI  CHINTAMANI  JENA 

W i l l t he M i n i  ler of ENERGY be 
p lea ed t o  s ta te : 

(a)  whether Governmen t propo e to·  
i n lt!' n  i fy re earch n O ean Therma l enersy 
onver i n and wav nergy; 

(b) if so. whe ther any experiment 
has been ma de for exploi t i ng i t ;  and 

(c) the deta i l  the reof a nd the resu l t  
achieved 'l 

THE MIN ISTER OF ENERGY (SHRI 
P. SH lV  SHANKAR) : (a) Ye Sir. 

(b) and (c) A conceptua l  design has 
b en deve loped for a 1 MW Ocean Therma l  
Energy Conver ion (OTEC) Plant in  




